
NATIONAL COMPAI'IY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

CORAM Present:

C.S.P. No. 761 I IMAHI I 2Ot7

SHRI B.S.V. PRAXASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

ATTENDENCE,CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME oFTHE PARTIES: M/s. Jubliant Fintex Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 of the Companies Act, 2013.

S. No DESIGNATION SIGNATURE

ORDER
csP 750/230-23ZNCLT/MB/MAH/2017
c_sl ]a]410-?]zNg! t

V. NALLASENAPATHY
Nlerther (fdchnical)

At request of the parties, list this matter on 9.11.20.17.

B.S.V. PRAI({SH KU\1AR
NIen)bL'r ( Iu.l i.i.rl )

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-



NATIONAL CO I,A TRIBTJNAI,
MUMBAI BENCH. MUMBAI

C.S.P. No. 760 IIMAH'| /2O),7

CORAM Present: SHzu B,S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

ATTENDENCE CUM,ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAIIY L{W TRIBUNAL ON 18.10.2017

NAME oFTHE PARIIES: M/s. Growmore Investments & Developers Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 ol the Companies Act, 2013.

ORDER
csP 760/230-23ZNCLTA,IB/MAH/2017
csP 7 61 / 230 -2321 N CLT MB I M AH I 2077

V. NALLASENAPATHY
\1('rnhcr (Te(hlric.il)

At request of the pitrties, list this matter on 9.11.2017.

B.S.V. PRAKASH KUMAR
\lcmbirr (Judi.iil)

S. No, NAME DESIGNATION SIGNATURE

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




